07.03.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO.3

(DIVISION BENCH-3)

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE R.V.EASWAR

1.ITA 383/2012 CIT DELHI-IV SANJEEV SABHARWAL,AJAY VOHRA
VS. HUGHES COMMUNICATION KAVITA JHA
INDIA LTD.

2.ITA 385/2012 CIT DELHI-IV SANJEEV SABHARWAL,AJAY VOHRA
VS. HUGHES COMMUNICATION KAVITA JHA
INDIA LTD.

COURT NO. 34

(DIVISION BENCH-7)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

1.CRL.A.1200/2011 DHARMENDER KUMAR PAL ANU NARULA
VS.STATE RICHA KAPOOR
COURT NO. 6
HON'BLE MS. JUSTICE REVA KHETRAPAL
1.W.P. (c)5885/2012 SURJEET SINGH AND ANR. ANIL SAPRA,SANDEEP SHARMA
CM APPL.12120/2012 VS.DELHI DEVELOPMENT AUTHORITY KANIKA SINGH, SHOBHANA TAKIAR
AND ANR.

COURT NO.26
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M.

1.MAC.APP.419/2010 NEW INDIA ASSURANCE CO LTD. SHALINI UPADHYAY
VS. DAYAL SINGH & ORS. AMIT KUMAR PANDEY

COURT NO.14
HON'BLE MR. JUSTICE VALMIKI J. MEHTA

AT 10:30AM

1.W.P(C) 2113/1994 BALDEV SARAN GUMBER MANINDER ACHARYA
& ORS SANJIV K.JHA
VS. INDIAN ROAD CONSTRUCTION
LTD & ORS



07.03.2013 J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO.10
HON'BLE MS. JUSTICE INDERMEET KAUR

AT 4.00 P.M.

1.CRL.A. 327/2000 SUBHASH CHANDRA BADAR MAHMOOD,
VS. STATE PANKAJ VERMA ,DEVINDER DEDHA,
ANISH DABBAS,FIZANI HUSSAIN,
SANJAY GHOSE, MOHD.FARRUKH,
GAYATRI SHARMA

COURT NO.30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE G.P. MITTAL

AT 2.15 P.M.

1.CRL.A.537/2012 RAJENDER YADAV ANITA ABRAHAM

VS. STATE OF NCT OF DELHI JASBIR KAUR
2.CRL.A.661/2012 BHAGIRATH ADITYA WADHWA

VS. STATE OF NCT OF DELHI RAJDIPA BEHURA
3.CRL.REV.P.124/2013 RAM SINGH & ORS. V.K.ANAND ,MANOJ TOMAR,

VS. STATE OF NCT OF DLEHI DAYAN KRISHNAN,MANVI PRIYA

COURT NO.31
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.

1.CRL.A.232/2000 DEEPAK KUMAR MOHD . SHAMIKH
VS. STATE (DELHI) M.N.DUDEJA

2.CRL.A.411/2011 KARAN SINGH @ DEVA VIJAY KINGER
VS. STATE FIZANI HUSAIN
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